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(c) The masonry work is 97,6°;" complete and 
concreting Is 78% complete. 

This Is an Inter-5tate Irrigation Project being funded 
by Madhya Pradesh, Uttar Pradesh and Bihar, However, the 
Union Government has also provided Central Loan Asslst-
anca for this proJect for early completion under Accelerated 
Irrigation Benefits Programme. The year-wise releases are 
Rs. 23.25 crores in 1996-97; Rs. 65.50 crores In 1997-98 
and Rs. 37.50 crores In 1998-99 respectively. 

(d) The completion date for project is dependent 
on the priority fixed for this project by the party States and 
the funds provided by them. 

{English} 

Indo-Japan Relation. 

315. SHRI A. GANESHAMURTHI : Will the Minister 
of EXTERNAL AFFAIRS be please to state: 

(a) the steps the Government propose to take to 
nonnallee bilateral relations between India and Japan; 

(b) the conditions put forth by Japan to ease the 
restrictions on loans for ongoing projects; 

(c) when the last Official talks betw .. n India and 
Japan took place; 

(d) whether the ungolng proJects funded by Japan 
are at halt; and 

(e) If so, from when and further steps the Govern-
ment proposed to take to carry on these projects? 

THE MINISTER OF EXTERNAL AFFAIRS AND 
MINISTER OF DEPARTMENT OF ELECTRONICS (SHRI 
JASWANT SINGH) : (a) to (e) We value our ralations with 
Japan. We balleve that a composite dialogue encompassing 
various aspects of our multifaceted relatlon8 is to mutual ben-
efit. Since the beginning of this year, a series of official level 
meetings have been held. This include : Foreign Secretary 
level talks (January 17-21,1999). Trade talks (at Commerce 
Secretary level. February 5-6, 1999) and MEA-MIT! dialogue 
tat Secretary level, February 22, 1999}. Other meetings are 
being scheduled. 

In regard to Iosns for on-going projects, Japan has said 
that It would review such projects case by case. Japan would 
like India to take some ·posltlve' steps on the nuclear non-
proliferation issue in order to enable positive consideration. 

The Japanese Government have frozen Yen-loan pro-
gramme and grant aid for new projects except grant aid for 
emergency, humanitarian and gross root projects. Disburse-
ments for the ongoing projects (both loans and grants) con-
tinue. During 1998-99, there will be no Impact on disburse-
ments. They will, however, be affected from 1999-2000, " 
these restrlcltve measures continue unaltered.Second and 
SUbsequent tranch .. for the ongoing projects are to be com-
mlllad by the Government of Japan on a case by case basis. 

[Translation} 

Development of Hortlcunure end FlorlcUIIuN 

316. SHRI MOHAN RAWALE : 

SHRI K. PARYMOHAN : 

SHRI MUKUL WASNIK : 

SHFlI CHINMAYANAND SWAMI : 

SHRI C.P.M. GIRIYAPPA : 

SHRI RAM PAL UPADHYAY : 

SHRI MADAN PATIL : 

Will the PRIME MINISTER be pleued to atete: 

(a) whether the Government have prepared any 
action pl8n for the development of horticulture and floricul-
ture in the country; 

(b) If so, the financial allocation made for the de-
velopment of horticulture and floriculture during the last three 
years and also for the current years, State-wise; 

(c) whether there Is any system to record output 
to the above crops; 

(d) whether the Government have eatimated the 
annual loss of revenue from fruits, vegetables and naw. .. 
which perish or suffer during the post harvest handling; 

(e) whether the Governmentaought help to bocat 
the production from other countries ilka larael; 

(f) If 80, the details of tne .. alstance aought; 

(g) whether any pilot project for the deve~t 
of horticulture and floriculture In backward areas of the coun-
try Is under the consideration of the Government; and 

(h) the steps taken by the Government to pro-
mote horticulture and floriculture In the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES (SHRI SOMPAL) : (a) 
Horticulture development has received focus alnce VIII Plan 
and strategies for achieving accelerated growth In area ex-
pansion, production and productivity, through central aectorl 
centrally sponsored horticulture schemea have been final-
Ised. These schemes cover horticulture cropa of fruita, veg-
etables, root and tuber crops, mushrooms, flowers, spices, 
cashew, coconut, cocoa, medicinal and aromatic plants, bee 
keeping, use of plastics in agriculture and programme. of 
National Horticulture Board. 

(b) The States have been provided uslatance to 
the tune 01 Rs. 504.51 era res under various horticulture 
schemes of the Department of Agriculture and Cooperation 
Including floricubure during the period Irom 1995·98 to 1998-
99. (Details furnished in tne statement enclosed). 
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(c) For a large number of horticulture crops, with 
major share in the value of output, the system of generating 
production estimates exists. 

(d) It Is estimated that approximately 25-30% of 
the production of fruits, vegetables and flowers are lost due 
to inadequate Infrastructure for post harvest handling and 
marketing, which Is approximately valued to be about Rs. 
5,000/- crores per year. 

(e) and (f) The Department of Agriculture and Coop-
eration have not sought assistance from countries such as 
Israel for boosting production. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

Development of Commercial Floriculture, 

Integrated Development of Spices, 

Development of Cashew and cocoa, Develop-
ment of Medicinal and Aromatic Plants, 

Promotion of 8ee keeping 

Use of Plastics In agriculture and 

Programmes of NH8 

Programmes of CD8. 

(g) During the IX Plan It Is proposed to start a new 
Initiative for Tribal and 8ackward Areas Development which 
Is yet to be approved. 

Important components under these schemes are: 

(h) The Department of Agriculture and Coopera-
tion provide. assistance to StateslUTs for the following Hor-
ticulture Schemes: 

1 . Development of Fruits in Tropical, Temperatre 
and Semi Arid Zones, 

2. 

3. 

Development of Vegetables Including root and 
tuber crops, 

Development of Mushroom, 
Statement 

a) Expansion of area under different crops 

b) Improving availability of seed/planting material 
of HYVs 

c) Impriving productivity of existing plantations 

d) Development of Infrastructure for PHM and 
Marketing 

e) 

f) 

Transfer of Technology and demonstration 

Export Enhancement 

Horticulture Division 

Scheme-wIse release of funds during last three years 

(1995-96, 1996-97 and 1997-98) 

(Rs. In lakhs) 

Name of State ReI. ReI. ReI. AIIoc. Release 
95-96 96-97 97-98 98-99 of funds 

during 
1998-99 

2 3 4 5 6 7 

Andhra Pradesh 466.08 3045.9 1308.49 2107.55 847.57 

Arunachal Pradesh 115.13 93.49 142.15 253.07 181.09 

Assam 39.26 17.80 43.51 142.29 41.75 

Bihar 8.88 150.67 127.82 446.20 168.15 

Goa 140.44 145.55 46.90 234.83 110.75 

GuJarat 54.45 44.12 206.55 461.84 177.36 

Haryana 2 177.61 126.06 132.07 387.87 298.15 

Himachal Pradesh 38.25 53.10 37.00 29.1.22 106.27 

Jammu & Kashmir 533.74 799.92 825.91 785.37 262.00 

Karnataka 1486.0 2262.8 2752.18 3232.29 2283.33 

Kerala 1801.7 2178.7 1904.24 1936.98 1345.08 



137 Wrlttan Answars Phalguna 5, 1920 (Saka) To Quastlons 138 

Madhya Pradash 

Maharashtra 

~anlpur 

Maghalaya 

Mizoram 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Tripura 

Uttar Pradash 

West 8engal 

Sikkim 

A & N Islands 

Chandlgarh 

Dadra & N. Havell 

Daman & Diu 

Delhi 

Lakshadweep 

Pondlcherry 

"'Total'" 

2 

8 

6 

8 

8 

9 

o 
o 
o 
o 
o 
o 
o 
5 

3 

497.09 

2722.3 

162.69 

75.42 

70.88 

101.29 

391.47 

211.43 

147.92 

1222.4 

53.61 

93.36 

37.57 

49.28 

15.28 

0.00 

0.65 

0.00 

37.00 

11.97 

16.62 

10780 

4 

19.75 

2522.8 

209.83 

58.33 

129.08 

140.10 

621.46 

238.56 

231.76 

1286.7 

29.29 

0.00 

25.31 

103.51 

16.18 

6.00 

11.43 

11.33 

11.42 

11.87 

11.80 

14615 

5 

297.66 

3263.05 

300.12 

64.48 

109.26 

169.24 

739.30 

103.00 

443.53 

883.29 

69.58 

128.74 

110.00 

147.85 

34.62 

12.50 

13.30 

14.80 

57.00 

15.40 

10.50 

14514.04 

6 

623.18 

4032.48 

261.84 

216.60 . 

154.64 

224.90 

959.17 

287.68 

640.42 

1648.86 

161.89 

307.27 

234.91 

239.03 

36.19 

2.50 

13.71 

15.56 

122.70 

19.95 

59.21 

20542.50 

7 

233.64 

1999.91 

81.62 

86.00 

88.05 

84.00 

223.00 

146.97 

301.97 

1088.10 

53.10 

34.50 

35.50 

149.25 

19.40 

1.00 

2.50 

7.50 

83.47 

10.00 

13.13 

10542.11 

Note: Theaeligures arellXcluslve of the program mas 01 Coconut Development Board and National HO)rticulture Board 
(English] (c) whether Indo-Sri Lanka Free Trade Agreement 

was signed In New Deihl; 
Trade Relation. wHh Sri Lank. 

317. SHRI 8ASUDEB ACHARIA : 

SHRI M. BAGA REDDY : 

SHRI RAVI SITARAM NAIK : 

DR. RAVI MALLU : 

Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Prime Minister of Sri Lanka vis-
Ited India recently; 

(b) " so, the bilateral and multllaterallasues dis-
cUssed by har with Indian leadars and tha outcome thareof; 

(d) 
mant; 

II so, the terms and conditions of thla agre8-

(e) whether India also propose to accord Sri Lanka 
the most favoured nation status to help boost bilateral trad,; 
and 

(f) II so, the details thereof? 

THE MINISTER OF EXTERNAL AFFAIRS AND 
MINISTER OF DEPARTMENT OF ELECTRONICS (SHRI 
JASWANT SINGH) : (a) to (I) No, Sir. 

At the Invitation of the President of India. Mrs. Chandrlka 
Banaaranalke Kumaratunga, President of Sri Lanka, paid a 
State visit to India from 27-30 December, 1998. 
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